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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI
ORIGINAL APPLICATION NO. 104/2022 (SZ)

IN THE MATTER OF:
Girish NP ...APPLICANT

Versus

State of Karnataka and Others ...RESPONDENTS

FURTHER REPORT ON BEHALF OF THE DEPUTY
COMMISSIONER, BANGALORE RURAL DISTRICT,
KARNATAKA (RESPONDENT NO. 6)

MOST RESPECTFULLY SHOWETH:

1. That the present matter pertains to thé alleged pollution
and encroachment in Nagarakere lake and
Cikkatumakuru Lake (MajaraHosalli Lake), both

situated in Bangalore Rural District.

2. That a spot inspection of the said lakes was carried out
by the answering Respondent and a report dated
29.11.2022 was filed bringing out the findings of the said
inspéction. The said report also contained remedial
measures to be carried out for the rejuvenation and

rehabilitation of the lakes.

3. It is further submitted that Respondent No. 7 herein,
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CMC Doddaballapur had filed a report, which contained
a reference to the work of shifting the UGD Network in
the Nagarkere Lake, an action plan with respect to which

was annexed as Annexure R1 of the CMC’s Report.

On account of the timelines of the action plan of the said
works mentioned in Respondent No. 7’s report not bein'g
specified, this Hon’ble Tribunal vide order dated
01.12.2022 directed the answering Respondent No. 6 to
in turn file a report containing timelines of the said work
of shifting of UGD Network. The following was directed in
this regard:
“9... Hence, the 6th respondent is directed to file a report
in English setting out the action plans referred to in the
Annexure R1 with the specific timeline to commence and
complete, estimate of which should not exceed 6(six)
months.”
The present report is being filed in compliance to the
above direction of the Hon’ble Tribunal. It is submitted
that the work for Shifting of UGD sewer network from
Nagarakere lake and the Action Plan regarding the same
was apprl)ved by the Govérnment of Karnataka vide

order dated 16.05.2022, having Oder No. UDD 75 IST

2022, Bangalore, under the Amrutha Nagarothana

o



(Municipality) Scheme, Phase 4.

6. The following timelines are submitted with respect to the
above:
| S, | s Action | Estimated Time |
No line in days |
To finalise the Bidder including Tender
Process
- Technical Sanction and DTS
My 1-10D 40 Days
REOVE T (20.02.2023)
- Tender Period and Evaluation of |
bids and Bid approval of Successful | |
L FAais bidder — 30 Days ? S s S
02 | Letter of Intent and issuing Work order to 10 Days
. successful bidder after Tender Process kTR %
03 | To commence and Complete the work in 120 Days :
site (30.06.2023) |
TOTAL 170 Days
7. It is submitted that the Executive Engineer, District
Urban Development Cell has submitted a letter dated
10.01.2023 containing the above timelines for the
completion of the said work. True Copy of the letter dated
10.01.2023 sent by the Executive Engineer, District
Urban Development Cell is annexed herewith as
Annexure R-1.
8. It is further submitted that the Project Director, District

Urban Development Cell, Bangalore Rural District has

"
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also swore an affidavit with respect to the above timeline
for the said work to be carried out. True Copy of Affidavit
dated 11.01.2023 sworn by the Project Director, District
Urban Cell, Bangalore Rural District is annexed herewith

as Annexure R-2.

It is hence submitted that an endeavour will made by th'e
authorities concerned to carry out at the above works at
the earliest, barring any unforeseen delays. With the
above timelines being placed on record, it is humbly
submitted that steps are being taken to rehabilitate and

rejuvenate the said lakes. It is hence prayed that the

present Original Application be disposed of.

D

RES?/}IBKQENWW. 6
DEPUTYSEGMRTERIBNER

BANGALORE RURAL DISTRICT

THROUGH

JQW

DARPAN KM
ADVOCATE FOR RESPODENT NO. 6



BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI
ORIGINAL APPLICATION NO. 104/2022 (SZ)

IN THE MATTER OF:

Girish NP .APPLICANT
Versus
State of Karnataka and Others ...RESPONDENTS
AFFIDAVIT

I, R. Latha, W/o Lokesh, aged about 48 Years, working as Deputy
Commissioner and District Magistrate, Bangalore Rural District,

Karnataka do hereby solemnl}} affirm and state as under:

1. That [ the Respondent No. 6 in the above mentioired Origingl
Application and being fully conversant with the facts and
circumstances of the case, I am competent to swear this
affidavit.

2. That I have gone through the accompanying Report, drafted
on my instructions. I say that the contents thereof are true
and correct to the best of my knowledge and belief. Annexures

are true copies of their respective originals.
De utfém‘?mr

VERFICATION:

1, the above named deponent do hereby verify that the contents
of my affidavit are true and correct to the best of my knowledge
and belief, no part of which is false and nothing material has
been concealed therefrom.

EHODDABM'LAFURH%EE 2&%3 LM&}I of -~ VOPP=T VPR 2023

DODDABALLAPUR-51 203, R @

DEPEF'@R‘JEHE?““‘"
%0. OF CORRECTION: '/ / Sebmmiy 7 ..., BENGAlore Rural District,

¢+ Svraen bn balore ine

N fm,“_ nr il
"\ T, by RN 2008

Verified

/ A.R. SAMPAT KEUMAR,

E.Sc,
ADVOCATE / NOTARY "

Mo 708, Gal?dhinagar. DODDABALLAPUR
Mobile 9844370985




Annexure R-1

BEFORE THE HON'BLE DEPUTY COMMISSIONER,
BANGALORE RURAL DISTRICT.

APPLICATION NO. OF NGT 104/2022(S2)

In the matter of:

Girish NP ...Applicant.
Versus
State of Karnataka and Others .... Respondents
AFFIDAVIT

I R. Suresh S/o Late K. Raju Aged about 57 Years,
Working as Executive Engineer, District Urban Development
Cell, Bangalore Rural District, Karnataka do hereby solemnly
affirm and state as under:

That I the tender inviting authority of District Urban
Development Cell, Bangalore Rural District, It is submitted
that that Specific Timeline for Execute the Shifting of UGD
sewer network from Nagarakere for which Action plan was
approved by Government of Karnataka (order No.UDD 75 IST
2022, Bangalore,Dtd: 16-05-2022) Under Amrutha
Nagarothana (Municipality) scheme phase-4. Timeline for
completion of the work as follow:-

Name of Work:- Up gradation of STP in Dod

.H?QARPHE Binar\ *
B.Sc., LLB

adel | TRE021
Req. Mo, lew-e [ 1
EQDCDUAEALLAPUR g

REVENUE TALLGQ

Town.
Estimate Cost:- 278.00 Lakhs.

|SL] Action ‘Estimated
No 'Time line in
S e S days
| To publish tender and finalise the Bidder
\including Tender Process.

______ - e ——— 40 days
01 I- -I[;ic::lcal Sanction and DTS Approval-10 | (20" of Feb-

2023)

- * Tender Period and Evaluation of bids an{:l_|
| Bid approval of Successful bidder -30days =

02 | Letter of Intent and issuing Work order to | 10 days
| |successful bidder |

%0. OF CORRECTION® |/ P 5
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03 To commence and Complete the work in site 120 days
(30" of

[ . _ June-2023)

B - "Total 170 days

Engineer
Hhan.Deveé Spment Cell
Bafgalore"Rifral District.

Verfication:

I, the above named tender inviting authority do hereby verify thal
the contents of my affidavit are true and correct to the best of my

knowledge and belief, no part of which is false and nothing material
has been concealed thereform.

Verified at Doddaballapura on this fﬂfiél\ay of January 2023.

neer

_ District UMian Pevelibment Cell
DODDABALLAPUR-561 203. Bantalere:Rilral District.
. OF CORRECTION® 1| /
{ Labgranry iitre s, Sween to tiefore me

.., LG L0 day of \Tamvieny 2923

== L %P@Jﬁ_ﬁ_f =,

L. '\--‘_.(,./'-—"\f‘\_; /4
YR, SAMPATH KUMAR, E
B.Sc,LL.B., :
ADVOCATE / MOTARY
No 706, Gandhinagar, DODDABALLAPUR
Mobile 9844370985




Annexure R-2 — e

BEFORE THE HON'BLE DEPUTY COMMISSIONER,
BANGALORE RURAL DISTRICT.

APPLICATION NO. OF NGT 104/2022(sz)

In the matter of:

Girish NP .... Applicant
Versus
State of Karnataka and Others .... Respondents
AFFIDAVIT

I R. Shalini W/o Chandrashekar Aged about 43 Years,
Working as Project Director, District Urban Development Cell,
Bangalore Rural District, Karnataka do hereby solemnly affirm
and state as under:

That I the Project Director and member of district tender
committee of District Urban Development Cell, Bangalore
Rural District, It is submitted that as per the timeline
submitted by the Executive Engineer i.e, tender inviting
authority execution of Shifting of UGD sewer line from
Nagarakere for which Action plan was approved by
Government of Karnataka (order No. UDD 75 IST 2022,
Bangalore, Dtd: 16-05-2022) Under Amrutha Nagarothana
(Municipality) scheme phase-4. Timeline for completion of the
work as follow:-

Name of Work:- Up gradation of STP in Doddaballapura
/,-—-——""-H“

Town. g

Estimate Cost:- 278.00 Lakhsﬂ,/

*

'sL/ | Action )

No ime line in

e _ days
To publish tender and finalise the r .'—
Li_r@qiﬂg_]'end_er Process. 4
; - T |
| ‘- T%cgmcal Sanction and DTS Approval 40 days (20
01 ,.10 Days | of Feb-2023)

| | e Tender Period and Evaluation of bids |

| and Bid approval of Successful bidder - |

. 30days |

0. OF CORRECTION: 1!/ p A



02 [Letter of Intent and issuing Work order to | 10 days
" lsuccessful bidder |
03 To commence and Complete the work in 120 days (=0

_|site - L of June-2023)
) ~ _Total| 170 days
5 P %IF ?ﬁ%‘;ft CeV
pistVitf trbai Dévelppment Cell,
BangHiore Rural District.
Verfication:

1, the above named Project Director and member of district
tender committee do hereby verify that the contents of my
affidavit are true and correct to the best of my knowledge and
belief, no part of which is false and nothing material has been
concealed thereform.

Verified at Doddaballapura on this fl%%y of January 2023.

or
Cell
Lﬁ%@n"}t Cell

a il L
tiral District.

DODDABALLAPUR 561 203,

. OF CORRECTION® (i/

alamnty Afirmed ; Sworn te befors &

oo LIy of TReerty 70 93

%
— IO
BSc. g . e
Reg. no, Jf-ca-lcr-ll}iml A.R. SAMPATI .a_-i!__ MAT.,

2 "'.,L.L.d,,
ADVOCATE /| MT 4

4y 708, Gandhinagay, DULLAEALLA
Mobile 08443055
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